Papers Laid [12 December, 2014] on the Table 9

Warehousing (Development and Regulation) Registration of Warehouses
(Amendment) Rules, 2014.

[Placed in Library. See No. L.T. 1279/16/14]

II. A copy each (in English and Hindi) of the following papers, under sub-section
(11) of Section 31 of the Warehousing Corporation Act, 1962: —

(a) Fifty-seventh Annual Report and Accounts of the Central Warehousing
Corporation (CWC), New Delhi, for the year 2013-14, together with the
Auditor’s Report on the Accounts.

(b) Review by Government on the working of the above Corporation.
[Placed in Library. See No. L.T. 1278/16/14]
Notification of the Ministry of Finance

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI JAYANT
SINHA): Sir, I lay on the Table, under sub-section (2) of Section 7 of the Finance
Commission (Miscellaneous Provisions) Act, 1951, a copy (in English and Hindi) of the
Ministry of Finance (Department of Economic Affairs) Notification No. S.O. 2806 (E),
dated the Ist November, 2014, amending Notification No. S.O. 31 (E), dated the 2nd
January, 2013, to substitute certain entries in the original Notification.

[Placed in Library. See No. L.T. 1013/16/14]

Reports and Accounts (2013-14) of IICPT, Thanjavur, NIFTEM, Haryana

and related papers
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(i) (a) Annual Report and Accounts of the Indian Institute of Crop Processing
Technology (IICPT), Thanjavur, Tamil Nadu, for the year 2013-14,
together with the Auditor’s Report on the Accounts.

(b) Review by Government on the working of the above Institute.
[Placed in Library. See No. L.T. 1281/16/14]

(i) (a) Fourth Annual Report and Accounts of the National Institute of Food
Technology Entrepreneurship and Management (NIFTEM), Haryana, for
the year 2013-14, together with the Auditor’s Report on the Accounts.

(b) Review by Government on the working of the above Institute.

[Placed in Library. See No. L.T. 1282/16/14]



